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File No.        
   
Ref No.
   


Date     June 26, 2012
To
The Regional Manager

………………………………………….

………………………....................

……………………………………….. 
 

Application for Empanelment as  Advocate. 
Dear Sir

I am having a general practice in civil laws as well as in arbitration law, financial laws, commercial laws, labor and administrative laws,  banking laws, consumer laws, personal laws like Hindu law and Muslims law, Property laws, Revenue and land laws in Rajasthan, Insurance laws and Motor Vehicle laws, Motor Vehicle Accident Claims Cases, Railway Claim Cases, Constitutional laws and Writs.

My practice is in Trial Court as well as High Court and State Commission. My practice is mainly at Jaipur and some other surrounding cities .  

Please find enclosed resume.  If these fulfills the requirements of an advocate to be taken on panel of your company, please consider.  

Thanks

Yours truly,

( Jugal Kishore)

RESUME

Personal Information
Name
                     Jugal Kishore Agrawal Advocate.

Fathers Name         Late Shri Gopal Chandra Agrawal Advocate.

Date of Birth            17-08-1964 practicing as an advocate on record since 29-03-1987
Qualification            B.Com LL.B. From Rajasthan University. Govt College Ajmer.

Enrollment     

At Bar Council of Rajasthan Jodhpur number R178/87 dated  29-3-1987 

Experience              Practicing as an advocate on record since 29-03-1987
Field of practice


Having a general practice in civil laws as well as in arbitration law, financial laws, commercial laws, banking laws, Securitization laws, consumer laws, property laws, insurance laws and motor vehicle laws, motor vehicle accident claims cases, railway claim cases, constitutional laws and Writs.

Appearance in Courts

· In Trial Court level in Civil courts and Revenue courts. 

· In special Courts DRT, Consumer Forums, MACT Courts, Workman Compensation Courts, Labor Courts and Family Court. 

· In The High Court of Rajasthan and State Commission for Consumer Dispute Redressal. 
Location of Practice

My practice is mainly at Jaipur City and some other surrounding area in Jaipur District Rajasthan. 

Office Strength
· Having fully computerized office and most of the communication with clients is online.
· Having access to online low and citations and member of so many national and International legal forums providing on line legal help and solutions.

· Having a task force 10 associate advocates brisk and brilliant.
List of Prestigious clients
· RELIANCE GENERAL INSURANCE CO LTD

· TATA AIG GENERAL INS CO 
· ROYAL SUNDARAM ALLIANCE GEN INS CO,
· CHOLAMANDALAM M S GENERAL INS CO,
· L I C  OF INDIA
· I C I C I  LOMARD GENERAL INS CO.
· I F F C O    T O K I O GENERAL INSURANCE  CO. LTD
· Bharti AXA General Insurance Co. Ltd.

· Shriram General Insurance Co. Ltd.

Yours truly,

JUGAL KISHORE AGRAWAL  ADVOCATE.
advocatejk@yahoo.co.in
9414054426
